16.12.2017 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

16.12.2017
COURT NO. 36
HON'BLE MS. JUSTICE MUKTA GUPTA
HON'BLE MR. JUSTICE NAVIN CHAWLA
1. CRL.A.246/2016 DEEPU SAAHILA LAMBA
VS STATE AMIT GUPTA
2. CRL.A.881/2013 SHIVAQ UWAN & ORS. PRAMOD KUMAR DUBEY, NAMITA WALI
VS STATE AMIT GUPTA
3. CRL.A.1145/2012 MANISH@ LULU HARSH PRABHAKAR
VS STATE NCT OF DELHI AMIT GUPTA
HIGH COURT OF DELHI REGISTRAR (LISTING)

15th DECEMBER, 2017



